LEGISLATIVE ASSEMBLY SECRETARIAT
NATIONAL CAPITAL TERRITORY OF DELHI

BULLETIN PART-II

(General information relating to legislative and other matters)
Tuesday, 25 October, 2016/ 03 Kaartik, 1938 (Saka)

No. 83

Sub: DETENTION AND RELEASE OF MEMBER

Hon’ble Members are hereby informed that following message has been received from
Addl. Dy Commissioner of Police, West Distt.. New Delhi:

“On 14.10.2016, at about 9.00 P.M, Sh. Naresh Balyan, M.L.A. of Uttam Nagar
Assembly Consitituency was arrested in case FIR No. 738/16 dated 09.10.16 registered in
Police Station Uttam Nagar, Delhi u/s 323/451/341/506/34 of IPC and it being a bailable
offence, he was released on bail.”

Prasanna Kumar Suryadevara
Secretary
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